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6. Sainik School Korukonda, Distt.

vVisakhapatnam, (Andhra Pradesh).

7. Sainik School  Kazhakootam,

Trivandrum (Kerala).

8. Sainik School Purulia, Distt.
Purulia (West Bengal).

9, Sainik  School Bhubanswar,
(Orissa).
10. Sainik School, Amaravathina-

gar, Distt. Coimbatore (Tamilnadu).

11. Sainik Schoo), Rews, (Madhya
Pradesh).

12. Sainik School, Tilaiya Dam,
(Distt. Hazariabagh). (Bihar).

13. Sainik School, Bijapur, (Karma-
taka).

14. Sainik  School, Goalpara,
(Assam).
15. Sainik  School,  Ghorakhal,

Distt. Nainital (Uttar Pradesh).

18. Sainik School,
Tawi, Jammu (J & K).
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17. Salnik Schol, Imphal,
pur).
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Implementation of Reports of the
Stody Teams of ARC.

5621. SHRI MANOHAR LAL: WwWill
the Minister of HOME AFFAIRS be
pleased to state the effective steps
taken by the previous Government
and the steps taken to proposed to be
taken by Janata Government to imp-
lement the recommendations contain-
ed in the following Reports of the
Study Team of the Administrative
Reforms Commission, in the public
interest:

) to invltmh the p!vblzm of l'e-

dress of citi £ril
1966;
(u) !ﬂlht Report of A.R.C. on Life
I 1972;

and

(iii) on Centrdl Direct Taxes Ad-
minjistration, January; 19982 ° O
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI S. D. PATIL): The Adminis-
trative Reforms Commission had set
up g number of Study Teams to carry
out detailed studies on various aspects
of administration relating to different
sectors/depariments of the Govern-
ment. Reports of the Study Teams
were considered by the Administra-
tive Reforms Commission which kept
their recommendations in view while
formulating its own reports.

The Administrative Reforms Com. ~

mission issued reports on problems of
Redress of Citizens’ Grievances, Life
Insurance Administration and Central
Direct Taxes Administration. Upto-
date position of the decisions taken on
the dations t: in
these three reports as well as the
stage of their implementation has been
ded in a compr state-
ment on the recommendations of
the Administrative Ref, Ci i
8ion pertaining to Central Govern-
ment which was laid on the Table of
;.:;71.01( Sabha on 17th November,

Delay in of A
RmrtsmTﬂhlAmAmum

5622. SHRI GIRIDHAR GOMAN-
GO: Will the Minister of HOME AF.
FAIRS be pleaseq to state;_

(a) whether it is a fact that the
Annual Administrative Reports by the
States on tribal area administration
wnder Fifth Schedule are not sub-
mitted in time to Governmen: af
India;

(b)if so, the remsons for the delay
by the concerned States; and

(c) the instructions issued to
States for timely gubmission of
Teports?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)

APRIL 5, 1978
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The position regarfing the submis-

sion of the reports is as below:—

Year Name of the States from
where reports are due

1974-75 Andhra Pradesh

1975-76¢ Andhra Pradesh & Madhya
Pradesh

1976-77 Andhra Pradesh, Gujarat,

Madhya Pradesh, Maharash-
tra, Orissa and Rajaesthan.

(b) and (c¢). The Scheduled Areas
originally notified do not constitute
whole administrative units and also
Jeft out a large part of the predomi-
nantly tribal areas. This posed prob-
lems in  compiiing meaningful and
comparable picture of developmental
and protective measures in such areas.
After the rationalisation of the Sche-
duled Areas to cover all the tribal
sub-plan area is completed, it is ex-
pected that the administration reports
will be forthcoming in time.

The States having Scheduled Areas
have been requested to submit admi-
nistration reports by 31st October of
the year following the year under
report.

Port Facilities at Salays Port of
Saarashire

5623. SHRI DHARMASINHBHAI
PATEL:

SHRI VINODBHAI B.
SHETH: .

Will the Minister of SHIFPING
AND TRANSPORT be pieased to
state;

(a) whether it is a Inct l‘.'hnt Centrn]
Govi have
from the Government of GuJanz for
ruaking a provision of about rupees
7.23 crores in the next Five Year Plan
in the Centrally Sponsored Schemes
far oil terminal with bulk-loading and
conveyer system with mechanical
equipments and other port facilitles at
Salaya Port of Saurachtra in Gujarat;

(b) it s0, the details of the scheme
of Gujarat Government; and

(¢) the action proposed to be taken
by Central Government for providing






